
HTGH COURT OF ANDHRA PRADESH

ABSTRACT

Judiciol Service - Senior Civil Judges - Tronsfers ond Postings -
ORDER5 - IssUED.

ROC. NO. 1461201 9 - B.sPL.

NOTIFICATION NO. 1 39-B.5PL. DATED t27 .O2.?Ot9

The High Court possed the following Tronsfers ond
Postings: -

1. Sri C.N.Murthy, Prl.
tronsferred qnd posted os

Authority, Kodopo, VfCE Sri

Senior Civil Judge, Kodopo, is

Secretory, District Legol Services
S.Proveen Kumqr, tronsf erred.

2. On relief, Sri S.Proveen Kumon, Secretory, District Legal
Services Authority, Kodopo, is trqnsf erced ond posted os Addf .

Senior Civil Judge, Kodopa, VICE Smt. M.Subho Voni,
transferred.

3. Smt. M.Subho Voni, Addl. Senior Civil Judge, Kodopo, is
tronsferred ond posted os Prl. senior civil Judge, Kodopo, vrcE
Sri C.N.Murthy, transf erred.

i) Sri c.N.Murthy, will immediotefy hondover charge of his
post to the Addf. Senior Civil Judge, Kodopo, ond sholl
toke charge of his post from Sri S.Proveen Kumor.

ii) Sri s.Proveen Kumqr, on relief by his successor sholl toke
charge of his post from Smt. M.Subho Voni.

iii)The Addl. Senior civil Judge, Kodopo will be in full
odditionol charge of the post of Prl. senior civil Judge,
Kodopo, till the substitufe tokes charge.

iv) Smt. M.Subho voni, will regulorly qssume chorge os prl.

Senior civil Judge, Kadapo, which post she is holding full
odditionol chorge.
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Note: The Order ploced in

http://hc.op.nic.in .ond the aor^tooffiy from the we6site is volid for relievingond joining duty. 
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To

1.

2.

The Officens concerned.
The Prl. secretory to the Hon'bre the Acting chief Justice ondPersonql secretories to the Hon'bre Judges (for procin g bef ore theirLordships kind perusol)
The Registrar Generor qnd other Registrars High court of AndhroProdesh.

4' The Registror (r.T-cum-centror project coordinoto r), High court ofAndhrq prqdesh (with o reguest to instruct the concerned to uproodfhe High court's Notificotion in the High court,s officior website)5' The Accountont Generar,Andhro prqdesh, vijoyowodo, Krishno District.6' The secretory, Low (L.A.a J-cts.c) Deportment, Governm ent ofAndhroProdesh, Amorovothi, Guntur District.7. rhe Director of Treosuries ono o..ounts, Vijoyowodo, Krishnq District.g. The Director, Judic.iol ncodem,ry fo, the stoies oi ,"tongono ond AndhroProdesh, Secunderqbqd
9' The Member secretory, Andhro prqdesh stote Legor servicesAuthority.

]t l|nl::ff:T:#:5iff:,f'n Hieh court Lesor services commi'ee,
11. The principol District qnd Sessions Judges, Kcdopo.12. The f Addl. District qnd Sessions Judge, Kodopo.13' The secretory, District Legor i ervicesAuthority, Kodopo.14. The prl. Senior Civil Judge,-foaopo.
15. The Addl. Senior Civil Jridge, fodopo.16. The District Treqsury Ofiir'"r,Kodopo.

17. THE SECTTON OFFICERs:_
(q) B.Section; (b) Computer 

_secfion; (c) D_I Budget; (d) D_II(Buildines); (e) E.section; (f) Enquiry c;i; (i)'o.p.c"tt, (h) speciot

;jffiffiff:Hn; 
(i) Vieiro ni" c"u: (j) work R;ri.; cer, Hishcourr of


